WWW.LIVELAW.IN

HIGH COURT OF DELII: NEW DELHI

No. _“lsy /RG/DHC2021
Dated: 14.01.2021

OFFICE ORDER

SUBJECT: ORDER REGARDING FUNCTIONING OF THE COURTS
SUBORDINATE TO DELII HIGH COURT.

In continuation of this Court’s earlier Office Orders, Hon''ble the Full Court, in view
of the decline in the intensity of spread of Covid-19 pandemic in the NCT of Delhi, has been
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Court (HQs) shall prepare roster of all the subordinate courts of their respective Districts in
such a manner that such courts sit physically on alternate day basis and continue to take up
lhemmmlhmugh'ndeomfuming'mmn—phmd:hﬁ. Such Roster be made
effective from 18.01 2021,

msmmcmhunmmmndumwimtmmm
cases where the accused is in custody) while scrupulously adhering to the norms of social
distancing, when holding Courts physically.
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concerned Incharge (Lockup), for production of UTPs before the physical courts w.ef
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recorded in such matters.
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gndelines issued by Central/State Government.

By Order

)|

Registrar General
Endst. No, £ - 68 /RG/DHC2021 Dated: 14.01.2021.

Cuprﬁummdrurinfmmﬂun&mmmiun.ifm. to:-

1. The Secretary General, Supreme Court of India, New Delhi

2. The Registrar Generals of all the High Courts in India.

3. The Secretary, Govt. of India, Ministry of Home Affairs, New Delhi

4, The Principal Secretary (Law, Justice & L.A), Govt. of N.C.T, of Delhi

5. The Secretary, Bar Council of India, New Delhi

6. The Secretary, Bar Council of Delhi, New Delhi

7. The Secretary, Supreme Court of India Bar Association, New Delhi

8. The Secretary, Delhi High Court Bar Association, New Delhi

9. All District & Sessions Judges, Delht.

10. The District & Sessions Judge cum Special Judge (PC Act)(CBI), Rouse Avenue Courts
Complex, Delhi.

11.The Principal Judge, Family Courts (HQ), Dwarka Courts Complex, Dwarka, New Delhi,
wuhth:mqueumcﬂmlluthnﬂffmmdﬂmﬂl the Principal Judges, Family Courts.

12. The Member Secretary, Delhi Legal Services Authonty (DLSA), Patiala House, New
Delhi.

13. The Member Secretary, Delhi High Court Legal Services Commuttee, Delhi High Court
14. The Commissioner of Police, Delhi Police, Delhi.

15, The Dircctor (Academics), Delhi Judicial Academy, Delhi.



